GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & {NDUSTRY
DIRECTORATE GENREAL OF FOREIGN TRADE
UDYOG BHAWAN, NEW DELH!
{0&M Section)
Dated: 23/02/2015
O&M INSTRUCTION NO, ] /2015

Subject: Delegation of Financial Powers.

In supersession of O&M instructions No. 5/2009 dated 4.12.2009, (which amended $.No. 12 of OMI No. 12/2008 dated 12.11.2008) in respect of

delegation of financial powers for DUTY EXEMPTION SCHEME (CHAPTER 4 OF FOREIGN TRADE POLICY AND HANDBOQK), the following delegation of powers
is ordered. .

S.No. Category _Para of FTDO/Asstt. | Dy. DGFT | Joint DGFT Commerce &industry Minister
the DGFT DGFT
“Handbook
Vol.1
2009-
2014

Fl, 2 3 4. 5. 6. 7. 8.

;12 ADVANCE AUTHORISATION INCLUDING CHAPTER
ADVANCE AUTHORISATION FOR ANNUAL 1 4
REQUIREMENT/DFIA/ARO/INVALIDATION
LETTER UNDER DUTY EXEMPTION
SCHEME (CHAPTER 4 OF FOREIGN TRADE
POLICY AND HANDBOOK

FOR CIF Value:
Upto Rs.1 Crore Full powers |
Upte Rs. 10 Crore P Eull
| powers |

Contd/- 2
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